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SARDAR SWARAN SINGH: Miss
Fatima Jinnah hag also said that the
“Tashkent Declaration betrays lack of
sagacity, wisdom, foresight and vision
on the part of those who accepted,
signed, sealed and delivered it on be-
half of Pakistan”. Could there be a
better paraphrase of Mr. Vajpayee’s
“speech?

o7/

With these remarks, Mr., Chairman,
I wind up this debate and would accept
the amendment which has been pro-
posed by Diwan Chaman Lall. 1 op-
pose all other amendments.

SHRI BHUPESH GUPTA: I appeal
to the Jan Sangh to withdraw the
amendments.

SHRI ATAL BIHARI VAJPAYEE:
I would like to press amendment No.
3. I beg leave to withdraw my amend-
ment Nos. 1 and 2.

Amendment *Nos. 1 and 2 were, by
leave, withdrawn.

MR. CHAIRMAN: I will put No. 3
to vote. The question isi—

3. “That at the end of the motion
the following be added, namely;—

‘and having considered the same,
this House is of the view that—

(a) the Declaration goes
counter to the assurances given
by Government to this House
that troops would not be with-
drawn from Pakistan territory

unless Pakistan categorically
committeq itself to a no-war
pact;

(b) the Declaration militates
against the Constitution in as
much as it involves withdrawal
from areas which are constitu-
tutionally part of the Indian
territory;

(c) the Declaration creates in
the country a dangerous gense

*For text of vide

cols.——supra,

amendments,
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of complacency and wishful

thinking about Pak intentions

not at all warranted by Pak

postures as manifested in the

speeches by Pak spokesman;

and the House therefore, calls
upon Government to revoke all
orders for the withdrawal of
troops from Haji Pir, Kargil
and Tithwal areas liberated from
Pak. occupation.’”

The motion was negatived.

MR. CHAIRMAN: 1 shall now put
amendment No. 4 movea by Diwan
Chaman Lall. The question is:

4. ‘That at the end of the motior,
the following be added, namely:—

considered  the
approves the
Government ot

‘and having
same, this House
stand of the
India thereon.’”

The motion waus adopted.

MR. CHAIRMAN: I shall now put
the motion, ag amended, to vote.

The question is:

“That the Tashkent Declaration
be taken into consideration, and
having considereqd the same, this

House approves the stand of the
Government of India thereon.”

The motion was adopted.

MR. CHAIRMAN: The House stands
adjurned till 2-30 in the afternoon.

The House then adjourned
for lunch at twenty seven
minutes past one of the clock

The House reassembled after lunch
at half-past two of the clock, the
Depury CHAIRMAN in the Chair.

STATEMENT ON THE RECENT
VISIT TO INDIA OF THE U.S.
VICE-PRESIDENT

SHRI BHUPESH GUPTA (West
Bengal): Before you call upon the
Prime Minister to make a statement I
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wigh to raise a point of privilege of
the House in connection with the
statement. She is going to make a
statement.

THE DEPUTY CHAIRMAN: Unless
she makes the statement, what is the
point of privilege?

SHRI BHUPESH GUPTA: I am not

disputing her right to make the state-
'ment, not at all,

THE DEPUTY CHAIRMAN: Let her
first read the statement. Then all
points may arise of order, gisorder,
privilege, etc.

SHRI BHUPESH GUPTA : This is

not the way. If you say, I have no
objection.

THE DEPUTY CHAIRMAN: Be-
sides, there is a formality in raising
a point of formality

SHRI BHUPESH GUPTA: Not a
question of formality

THE DEPUTY CHAIRMAN: The
Prime Minister,

THE PRIME MINISTER
MATI INDIRA GANDHI):
Deputy Chairman, Vice-President
Humphrey of the United States,
accompanied by Mr. Averell Harriman
and other officials, arrived in New
Delhi on the 16th evening and left
on the 17th night.

(SHRI~
Madam

During his stay, Vice-President
Humphrey called on the President and
the Vice-President. He had discus-
sions on economic problems with the
Finance Minister, the Minister of Food
and Agriculture, and the Minister of
Planning, on international affairs with
the Foreign Ministers and on the situ-
ation along our borders with the
Defence Minister. Finally, he had
talks with me which rounded up the
discussions he had had with my
colleagues.
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On the food front, he was anxious
to get, for President Johnson’s infor-
mation, an assessment of what furthet
assistance we would need from the
United States, as well as the kind of
help we had been able to mobilise
from other countries. He made en-
quiries regarding our efforts to step
up our own agricultural production
ang expressed satisfaction, both in his
talks with me and later in his press
conference, with the picture that we
had given him of our plans to allocale
more resources to agriculture and the
evidence that he himself had got of
the effectiveness with which our plans
were being implementeq during his
visit to the Punjab.

He further informed 'me that in
order to help our industries to utilise
their capacities more fully, the U.S.
Government would extend a loan of
$ 100 million which would be avail-
able for the import of commodities
which are in short supply. He indi-
cated that during my visit to Wash-
ington, President Johnson would dis~
cuss with me the question of further
economic assistance and support for
our Fourth Five-Year Plan. In this
context, he pointed out and T fully
agreed with him, that a country
which receives aid from outside should
do everything possible to mobilise its
own resources {o accelerate its rate of
growth.

We had a full and frank exchange
of views on the Vietnam situation,
Vice-President Humphrey gave a re-
sume of the U.S. position on Vietnam
and of the outcome of the meeting
of President Johnson with the leaders
of the South Vietnam Government
held in Hawaii recently. He affirmed
the U.S. Government’s wish to avoid
a widening of the conflict and em-
phasised that they were anxious to
see an early restoration of peace
which would enable the people of
Vietnam to decide their own future
through normal democratic processes,
He mentioned the keen  desire of
President Johnson and of the South
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Vietnam Govermment to accelerate
social and economic development. He
appreciated that India’s  attitude
regarding Vietnam was based on
India’s position as a non-alignd coun-
try and as Chairman of the Inter-
national Commission for Control and
Supervision. He expressed the hope
that we would do everything possible
to facilitate a peaceful solution of the
problem. We expressed our concern
at the danger of the escalation of the
conflict and our anxiety that a peace-
ful solution should be found for which
the framework of the Geneva Agree-
ment formed the best basis.

SHRI BHUPESH GUPTA: I would
like to seek a few clarifications. The
point of privilege I shall mention to
you later on. I think the statement
which has been made to the House is
incomplete on the face of it and is at
variance with what has been revealed
by the U.S. authorities. In this con-
nection I would invite the attention
of the hon. Prime Minister to a news
item which has appeared on the 21st
February this year in the ‘Hindustan
Standard’. It is from New York:

“Despatches published in  the
American Press have said that the
U.S. Vice-President, Humphrey,
during his talks with the Indian
Prime Minister, Mrs. Indira Gandhi,
in New Delhi two days ago, com-
plained about the denunciation in
the Indian press of the U.S. Vietham
policy and was reassured about it.”

Then the exact wording is here:

“Mr. Humphrey told Mrs. Gandhi,
for instance, that President John-
son could not ask Congress to pour
millions of aid dollars into India if
Indian news-papers were full of
denunciations of the U.S. action in
South Vietnam.”

I have got here the official statement
issued by the U.S.I.S. which is the
account of Mr. Humphrey’s press con-

{ RAJYA SABHA ] Visit to India of U.S.

882
Vice President

ference after the meeting on the 1/th
There he said:

“We Americans understand that
the forces seeking to impose their
will on free peoples in Southeast
Asia are the same forces that threa-
ten India. I have stated our deter-
mination to continue to assist the
Government of South Vietnam and
other governments in Asia in their
resistance to aggression and in their
efforts to improve the life and the
prospects of their people.”

Then surprisingly enough, even before
the Government spoke to Parliament,
the U.S. Embassy issued a press
release clarifying what transpired
between the Prime Minister and other
leaders of the Government on the one
hand and the U.S. Vice-President.
That statement said:

“Mr. Humphrey did not ask India
or Pakistan for aid to South Viet-
nam, but he did point out that the
country needed humanitarian help,
including medical and technical.”

Then hete is a news item ‘Humphrey
aid strings. ’'—I am not concerned
with what the newspaper says. There-
fore from the statements, that I have
cited here, i{ is quite clear that Mr
Humphrey was trying to seek India’s
support over the Vietnam issue and
was telling the Government that un-
less the American Government would
be satisfied in this regard, aid would
not be forth coming. I would like
to know .

SHRI C. D. PANDE (Uttar Pradesh):
It is a wrong construction

SHRI M. R. SHERVANI
Pradesh): On a point of order.

(Uttar

SHRI BHUPESH GUPTA: You have
not yet become the Prime Minister.
I would like to know from the Prime
Minister what exactly transpired in
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that regard especially when the Em- {
bassy says that they asked for medi-
cal help and other humanitarian help,
may not be military help?

SHRI M. R. SHERVANI: On a point
of order.

THE DEPUTY CHAIRMAN: He has
a point of order,

SHRI M. R. SHERVANTI: Under the
Rules of this House when a statement
is made only clarifications can be
asked for and not a speech made.
Secondly, are we to believe the press
reports or the authentic statements
made by the Prime Minister or any
other Minister in the House? Are we
to take cognisance of press reports or
believe the statements made here?

THE DEPUTY CHAIRMAN: A re-
ference can be made to press reports
but you need not now go on speaking
on it. Ask for a clarification and let
the Prime Minister reply.

SHRI BHUPESH GUPTA: I am not
asking you to believe the press re-
ports. I have only invited your atten-
tion to what has appeared in the
American press and I would like the
Prime Minister to tell us what exac-
tly passed in the light of these things
because either they are true or they
are false,

THE DEPUTY CHAIRMAN: All
right. Let that much be cleared.

SHRI BHUPESH GUPTA: The
second question I will ask is . . .

HON, MEMBERS: No, no.

THE DEPUTY CHAIRMAN: Mr.

Gupta, the Chair decides, who will
ask.

SHRI BHUPESH GUPTA: I under-
stard but they cannct shout.

“dRI C. D. PANDE: D¢ not raise
your Voice.
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SHRIMATI INDIRA GANDHI:
Madam Deputy Chairman, I am ob-
liged to the hon. Member for draw-
ing my attention to the various news-
paper reports. It is not customary to
give the details of such talks but as
I have mentioned in my statement,
Vice-President Humphrey did state
the American point of view and we
stated the Indian Government’s point
of view. There is no question of our
giving in on any point. Their atti-
tude is clear and our attitude has
been reiterated many times. It is
equally clear.
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SHR1 BHUPESH GUPTA: That is
all right.  (Imterruptions). You ap-
plaud every time.

PROF. M. B. LAL (Uttar Pradesh):
Mr. Gupta was only applauded on
the Tashkent question.

SHRI BHUPESH GUPTA: Do you
think I grudge it? I never grudge it.
I shall join you much later. There-
fore do not quarrel over it. All that
1 wanted to know was this. 1 come
to this point which I wanted to raise
in the beginning. When the talks
take place between the head of a
Government and an important State
dignitary of another country and
Parliament is in Session, the normal
procedure is this. The country in
which the talks take place, the Gov-
ernment of that country, makes it
known first. Here we expected it on
the 18th or 17th, which the Prime
Minister could have made  known.
But Mr. Humphrey went to hold a
press conference and say that. Now,
even before she made that statement,
another version of it came from the
United States Embassy; it is an ex-
traordinary thing. Now in that they
have said many things which I have
not mentioned. Therefore I should
like her to deny some of the things,
which have been stated as a correct
version of the talks, in the United
States Embassy press release which
came out three days ago. This is what
I would like, that which is mentioned
there. It is not a question of stating
the Vietnam position. The U.S. posi-
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tion on Vietnam, I have read out to
you and I need not repeat it, but
about

THE DEPUTY CHAIRMAN: I do
not think you need read anything
further. You have read out what
you wanted to read out and she has
heard it. Please be brief now.

SHRI BHUPESH GUPTA: I need

not learn anything.

HON. MEMBERS: Order, order.

SHRI BHUPESH GUPTA: Not at
all. No ‘Order’, whatsoever. I know
how to be brief.

THE DEPUTY CHAIRMAN: You
must be brief when you are seeking
a clarification.

SHRI BHUPESH GUPTA: That is
my sense of being brief,

PROF. M. B. LAL: I beg to sub-
mit that that is not the way to talk
to the Chair.

SHRI BHUPESH GUPTA: Well, I
know the way to talk to the Chair.
Madam Deputy Chairman, I cannot be
brief just as one likes me to be.
Briefness is a personal qualification.
You may be very brief, but I may not
be.

SHRI CHANDRA SHEKHAR
(Uttar Pradesh): On a point of order.
1 shall request my hon. friend, Mr.
Bhupesh Gupta, to sit down because
I have risen on a point of order. The
point of order is that you may be
very much tolerant, 'Madam Deputy
Chairman, about the behaviour of a
particular Member. But it is not a
question of your submitting to all his
behaviour; it is a question of the dig-
nity and decorum of the House . . .

SHRI BHUPESH GUPTA: Don't
tell me about ‘dignity’.

SHRI CHANDRA SHEKHAR: And
I shall request you to take into con-
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sideration the dignity and decorum
of the House. As to Mr. Bhupesh
Gupta, the way he has behaved with
the Chair is undignified, against all
parliamentary etiquette, and the
Chair should warn Mr. Bhupesh
Gupta not to behave in such a fashion
in future, and if not .(Interrup-
tions); if not, Mr. Bhupesh Gupta
should always keep in mind that we
can also shout and his voice can be
drowned. He has made this experi-
ment many a time and he should not
indulge in such futile experiments in
future. This ijs my warning through
you to Mr. Bhupesh Gupta.

(Interruptions)

THE DEPUTY CHAIRMAN: Now I
am on my feet. I want to reiterate
what the hon, Members do know,
that there is such a thing as decorum
and good grace towards the Chair.
Mr. Bhupesh Gupta, you are not a
hew Member, and you must know
that you raise your tone every time
suggestions such as this fall from the
Chair. You cannot read and re-read
the matter contained in the npews-
papers here. Now you have read it
once, and what I told you was only
this that you should not read it again.
Therefore, whatever clarification you
seek, you must seek in the briefest
pbossible manner. Going on making a
statement for five or ten minutes will
not be permitted from the Chair. You
may seek a clarification, no doubt.

SHRI BHUPESH GUPTA: Madam
Deputy Chairman, you have suggested
it—I do not deny. I know that I am
in trouble when I deal with the Ame-
ricans here. I know that and I think
everybody knows it. But here you
suggested—Do I contest it? No—that
I should make the briefest statement.
I never said that I would not make a
brief statement. All that I said was
that different people have different
ideas about briefness. That is all I
said. What is wrong there? If I am
wrong there, you correct me.

THE DEPUTY CHAIRMAN: The
Mmeaning of brevity will be decided by
the Chair.
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SHRI BHUPESH GUPTA: Madam
Deputy Chairman, in my school days,
when T was asked to summarise a
thing, I could not do it very well.
Therefore, I suffered from that draw-
back and you will sympathise with me,

Motion of Thanks

PROF. M. B. LAL: In the school you
would have been pulled up by the
teacher.

SHRI BHUPESH GUPTA: Still,
Madam Deputy Chairman, I can tell
you that I stood among the best in the
class—I just say this. Now the other
statements I would not read out. I
obey you. Why should I not obey? I
just say that various statements have
been made as an authoritative pro-
nouncement by the U.S, Embassy in
New Delhi, in which they have not only
explained their position. Also they
have said that they have asked India
to do this and that. I only wanted to
know whether that part of the state-
ment was correct. This is all that I
wanted to know as far as the U.S.
press release was concerned. Shrimati
Indira Gandhi may take it that I have
been reading every day these press re-
leases, and they are full of these
things, their propaganda against your
country, which you share and I share
and she ghares. Propaganda is being
carried on against us to create an im-
pression, as if Mr. Humphrey’s visit
has succeeded in putting certain things
across to the Government of India
according to the taste of Americans.
Now, I would not like that propaganda
to succeed if you can help me. These
are my positions and you know how
Mr. Humphrey has denounced the
country.

THE DEPUTY CHAIRMAN: 1 have
not really understood what is the
clarification you sought after all this
long statement.

SHRI BHUPESH GUPTA:
brief I could not at the
make you understand.,

Being
same time

THE DEPUTY CHAIRMAN. I think

you don’t have any peints at all.
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SHRI BHUPESH GUPTA: Madam
Deputy Chairman, plenty of points
according to me, but the trouble is .. .

THE DEPUTY CHAIRMAN: You
don’t have any. So we go on to the
next item on the Order Paper.

SHRI BHUPESH GUPTA: I will tel’
the Prime Minister and the Govern-
ment only this that, in future, the)
should tell the foreign dignitaries no!
to anticipate what the Government o
India has to say on a discussion hel¢
in this country and not to go out t¢
the press and say things. In New
Zealand, Mr. Humphrey has been say-
ing very many other things also to thc
detriment of our country.

THE DEPUTY CHAIRMAN: This is
only a suggestion made to the Prime¢
Minister.

SHRI BHUPESH GUPTA: You cal
abuse Russia freely, here; it was done
but American, you cannot say a wor(
against.

THE DEPUTY CHAIRMAN: We g¢
to the next business, Motion of Thank
on the President’s Address. Mr, Satya-
narayana.

MOTION OF THANKS ON THE
PRESIDENT’S ADDRESS

Y g @R (Fra-fAIfad)
Iugvmfa wgeaT, § 3§ 959 & qr
T T TET FAT§ i

“ rezafa A 14 w9, 1966 F
gug 1 T gumst %1 afrafra dow
¥ guam & g far &, S99
oy e awt F @, s gWTE
Tum wa ¥ Sufer g eela &
gfa ot griew Fawar sfee FQ@
N
t[That the Members of the Rajy:

Sabha assembled in this Session arc
deeply grateful to the President fo:

T [‘] English translation.



